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( MR. SPEAKER /11 II,e Chair I 

ORAl. ANSWERS TO QUESTIONS 

Setling up or Texlllt Mills In Nep.1 
by Indian Industrialist 

+ 
*211. SHRIMo\T1 SUSEELA 

GOPALAN: 
SHRI K. M. ABRAHAM 
SHRIE.K NAYANAR : 
SHRI MOHAMMAD ISMAIL: 

W,ll thc Minister or FOREIGN TRADB 
bc ple .. ed to Itate : 

(a> whether it is a fact that the Nepal 
Govcrnment had ~ d to an Indian 
Indu,triali.t to set up two) tertile mills in 
Nepal; 

(h) whether it is also a fact that the 
Industrial'st Ii .. t alreed and then rejected 
l'li, "ffcr; and 

(cl if 10, the reason therefor? 

TilE DEPUTY MINISTER IN THE 
~  OF FOREIGN TRADE (SHRI 

RA!VI SEWAK) : (a) to (el, The Mlnislry 
I)f Forehln ~d  ~  DO iDfofllll1loQ 9' 

2 

any recent offer made by H. M. O. of 
Nepal to any Indian industrialist for settinll 
up textile mills In Nepal. Howcver, in 1967, 
two Indian parlies explolcd the possibilities 
of Belling up texlile mills in Nepal. The 
projects did nol materialise. Precise and 
authentic information on the reasons for 
abandonment of thesc projects is not 
available. 

SHRIMATI SUSEELA GOPAlAN: 
This i, the slatcment hy the Nepalese Amb-
assador to India. which has bren published 
in the Putr;", of 7th January. Thc followinll 
is the rep",t : 

"He denied thai preference was liven to 
Pakistan to oet up two textile milllo. 
Mr. Pande explained that the first offer 
or these mill. WI. given to a priva te 
industrialist in India. India had demand 
adequate power and Nepal spent nearly 
£ 4 lakhs on Import of ,enerator. La ter, 
the industrialist backed ('ut aod Nepal 
bad to 10 to Pakistln .... 

Thil means tbat the nelotiationl had 
lOne on to • certain extent and later on it 
wal cancelled I "'ould like to know whe-
Iber any definite rrocedure is rollowed in 
fClard to these nelotiationl by private 
industrialilts with olher countries, aad 
wbetMr Government knowl the pOAition It 
Ibe various Ita, .. of Ihe nClIOliations bet-
ween tbese private partiel and the other 
countrlel. 

THE MINISTER OF FOREIGN TRADE 
(SHRI B. R. BHAGAT> : There il II 
definite procedure laid do .. n for tbe •• 
Inveltmentl oUhillr, Even in this maller, 
the two partin which wero nOloli8tini with 
lilt Nepal Oov,rnmcDI elmo 10 UI for 
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cortain facilities. This was considered, aad 

we agreed to give <orne. But as m) 
colleague has said, their negotiations with 

Nepal did not materialise. 

SHRIMATl SUSEELA GOPALAN: H 
Government arc not a party at the various 
stages of these negotiations, then our image 

abroad s ~ s We arc having nelotiBtions 

with various African countries, and If nego· 
tiations with any country get cance!led in 
this manner, then the African countries also 

will think that we are not very much 
interested in 1 hese things and this will have 

a bld effect on our negotiations with tho;e 

countries. Therefore. at least for the future, 
will GO"ernment ser tbat they are also a 
party at the various .tages of the negotia-
tions so that there is no last-minute cance-

llation of the negotiations ? 

SHRY B. R. BHAGAT : Government 
Ar, not d ~  a party because these arc 
investment by private parties. Dut as I have 
.aid. there i, a well laH-down procedure. 
Pdrl;cu!arly with Ntpal. our economic co-

op!!ation anJ rel,tiolS are good, and. there-
fJrc. \\c rncourape such lh:ngs. Our Amb3· 

s~  i" 81511 some li:no!s involved in these 
t in ,i Out in lhis casc, w!u:nc er they c.lIne 
t,) us fer cellai" facilities. we ';unsidlfcd the 
request and we extended to them whatever 
facilities were po"ible Ullder our policy. 
~  probably in th!ir neGotiations with the 
Nepalese Government, they could not co ne 
to any agreement. and that lVas why this 
did not materialise At that stage, we could 

not dJ anything about ;t. 

SHRI R. K. BIRlA: May I ask the 
hon. Minister whether the units in Nepal 
could nnt be installed. because while the 

~  of India had liven them the 
assuranCe that they would supply adequate 
qalntily of Calion, Ihe; had finally refused to 
supply the collon ?  I had a discussion with 
fhe present Governor of Gularal whe<n he 
was our Ambassador in Nepal, md Y m)· 
self h3d discussions with him, and the 

units were not coming up beea,,5\! the 
Governmcnt of India were not prepared to 

lupply adequate eolian. 

MR SPEAKER: Is Ihe hon. Mem"er 
nleins a qaen;on or supplyin, infonnation? 

SHRI R. K, RIRLA : am asking a 

'lumina tl) tbl' ~  M1 que,lil'!1 

is whether the Government of India had 

refused to supply adequate quantity of 
cotton, with the result that the units could 

not be installed there ? 

SHRI V. KRISHNAMOORTHI That 
is crim'nal conspiracy. 

SHRI B. R. BHAGAT : No. The House 

is aware that there is shortage of eOlian, 
and we are not allowing any additional 
installed capacity in the country, and it is 

banned. But in this case, because of our 

relations with Nepal, we agreed that a major 
part of the cotl'On ~ s will be 

supplied, and we agreed to give them 
12,000 bales of cotton per year, provided a 
part of the other requirements was met from 
other sources. We gave this concession 

because of our relations with Nepal, althO-
ugh we do not allow any additional spind-
lage or loomage in the country. 

SHRI NARENDRA SINGH MAHlDA: 

Textile mills hpve been established by the 
industrialists in Ethiopia. There arc also 

negotiations with other countries. In spite 
of our closene.. with Nepal, may I know 

the as ~ why Indian indnstries dn not go 
in for textile mills or other business in 
Nepal? 

SHRI B. R. IlHAGAT: It is not true 

to say that our industrialists do not go in 
for business; they are goinc in f"r busim.·ss 
and tbey are doinG business. ThIS particular 
project may nOI have Ilone through. 
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.212. SHRI MAYAVAN : 

SHRI SAMINATHAN 
SHRI NARAYANAN: 
SHRI DHANDAPANI : 
SHRI N. R. LASKAR : 

Will tho Minister of EXTERNAL AFF-

AIRS be pleased to state: 

(a) whether any decision has been 
laken to attend the Commonwealth Prime 
Ministers' Conference this a~  

(b) wllether India has been requesled to 

I", ... e .bi, ~  in India itself; 




